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we push ahead with naphtha-based
fertiliser because technologically that
is the most economic. We are not
going in for coal-based fertilisers.
Even the coal-based fertilisets thought
of have been given up and  we are
concentrating just now on naphtha-
based fertilisers.
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Mahalanobis Committee’s Report on
National Income

+
*662. Shri Yashpa] Singh:
Skri Kinder lal:
Shri Vishwa Nath Pandey:

Will the ‘Minister of Finance be
pleased to state:

(a) whether the Mahalanobis Com-

mittee's report on the distribution of:

National Income has been accepted by
Government;

(b) it not, the reasons for the delay;
and

(c) when it ig likely to be imple-
mented? .
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The Deputy Minister in the Minis-
try of Finance (Shri L. N. Mishra):
(a) to (c). The Committee on Distri-
bution of Income and Levels of Liv-
ing headed by Prof, P, C. Mahalanobis
has so far submitted only Part I of
its report. This has already been
placed on the Table of the House.
Part II of the Committee’s report has
yet to be received by the Govern-
ment, Until this is .available, the
Government cannot take a total view.
Government hag already initiated
action in the form of the Monopolies
Commission whose recommendations
are being considered. The conclusions
arrived at in Part I of the Mahalangbis
Committee Report have, naturally
influenced the formulation of policies
in this field.
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Shri Bhagwat Jha Azad: Why are
they not submitting if they are so big?
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Shri S. M. Banerjee: I would like
to know if it is a fact that today
even after 19 years of independence
this country has become a country of
poverty and plenty, both. After the
submission of the first part of the
report by Prof. P, C. Mahalnobis,
another commission was appointed,
known as the Monopolies Commission,
just to sidetract the first one. I would
like to know whether the Govern-
ment ig likely to implement any re-
commendation of any commission con-
cerning the concentration of wealth.
Apart from that, what are the steps
taken by the Government to remove
thig disparity in incomes?

Shri L. N. Mishra: The hon. Mem-
bers must have studied the first re-
port of the Mahalnobis Committee.
There were three terms of reference.
The first report referred to ‘he second
and third, what you call disparity in
distribution of income and other con-
cemtration ¢f wealth. The first part
deals with these two subjects. The
second part is about review of stand-
ard of life during the Second Plan.
We are awaiting the report on that
subject.
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About the implementation part, the
Monopolies .Commission’s recom-
mendations are under consideration,
and I believe more concrete action
in that connection would be taken
very soon, not before long at least.

Mr. Speaker: We should not take
so much time on one question. .The
answer has come.

Shri S. M. Banerjee: I am not tak-
ink so much time but I seek your
guidance. My question was this. The
commission was appointed but the re-
commendation has not been imple-
mented. Then the other commission
was appointed to sidetrack the first
one which was announced by T. T. K.

Mr. Speaker: These com-
ments,

Shri S. M. Banerjee: Is that recom-
mendation to be implemented at all?
1 am afraid that they may not be
implemented at all.

Shrimati Ramdulari Sinha: Are the
Government aware that concentra-
tion of economic power in the hands
of a few might lead to misdirection
in investment and if so is there any
proposal before the Government to
take steps to curb concentration
of such economic powér for equitable
distribution of national income tc the
common man? '

Shri L. N. Mishra: About the evils
there is no dispute. Concentration of
economic power in a few hands has
got many evils. About the steps to
prevent this, it is the objective of
our plan. We are opposed to’con-
centration of wealth in a few hands.
We are moving in that direction.
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“The conclusions arrived at in

Part I of the Mahalanobis Com-
mittee Report have, naturally in-

fluenced the formulation of polic-
ies in this field.”
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Shri Warior: May I know whether
it is not a fact that the party in
power has -already in a party way
taken a decision on the monopolies
commission and that is why the re-
commendations including the dissent-
ing note are not implemented?

Shri L. N. Mishra: There is no
question of anything not being imple-
mented; it is being considered; it is
in fact before the Cabinet and in a
few days time the decision, will be
announced,

Shri Joachim Alva: Is the Govern-
ment aware that the hundred wealthy
families of India are today wealthier

than at any time in the history of:

India, Puranic, Muslim, British, Con-
gress and now, and also that these

firms control two-thirds of the total |

advance of the banks of India? Is
the Government. aware of the existence
of the monopolies commission in UK,
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on the pattern of which we have
built out organisation and that there
in UK. the monopolies commission is
sitting regularly and firing even the
biggest companies; in a recent case
they fined the tyre company a big

sum? Why not Government take
some measures and do something
quick?

Shri L. N. Mishra: The evil is
there. The commission was appointed
and the report hasg come. The hon.
Member knows the recommendations;
some of the recommendationg are very
radical and drastic and Government
will consider it and will try to imple-
ment it as far as possible.

Shifting of Government Offices

*663. Shri N. R. Laskar: Will ‘'he
Minister of Works, Housing and
Urban Develop t be pl d to
refer to the reply given to Unstarred
Question No. 3379 on the 7th April,
1966 and state:

(a) the up-to-date progress made in
shifting Government Offices in view
of congestion in Delhi area;

(b) whether some Ministries/Attach-
ed Offices are reluctant to move
away from the central location; and

(c) if so, the reasong therefor?

The Deputy Minister in the Minis-
try of Works, Housing and Urban
Development (Shri Bhagwati): (a)
Three offices out of the sixteen
proposed to be shifted outside Delhi
have so far moved out. They are:—

(i) The Ceritral Water and Power
. Commission (Water Wing) <o
Faridabad.

(ii) The National Sample Survey
Diregtorate (Bulk portion) to
Faridabad,

(iii) The Fertilizer Corporation of
India (part only) to Gorakh-
pur.

(b) Yes. .





